
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 09.10.2025  

SL. 

No. 

Name of 

Applicant 
C.A.No. 

Date of 

Application 
Case No. 

Court 

Fee 

Notified amount  

to be paid 
Type 

Reject 

Status   

1 
R K 

MOHAPATRA 
82194/2025 09.10.2025 WP(C)/7019/2024 7 33.00,3*33paperless U 

   

2 D.NAYAK 82198/2025 09.10.2025 CMP/357/2025 10 
 

C 
   

3 A KHAN 82200/2025 09.10.2025 CRLMC/895/2017 7 
 

U 
   

4 
R K 

MOHAPATRA 
82201/2025 09.10.2025 ARBA/8/2023 10 

 
U 

   

5 S DAS 82202/2025 09.10.2025 WP(C)/181/2024 10 
 

U 
   

6 S DAS 82203/2025 09.10.2025 WP(C)/3206/2024 10 
 

U 
   

7 P K JENA 82204/2025 09.10.2025 FAO/177/2011 10 
 

U 
   

8 A G DAL 82205/2025 09.10.2025 CRLA/116/2015 10 
 

U 
   

9 P K JENA 82206/2025 09.10.2025 RVWPET/234/2012 10 
 

U 
   

10 P K SWAIN 82207/2025 09.10.2025 FA/46/1996 10 
 

U 
   

11 A T NAYAK 82208/2025 09.10.2025 WP(C)/28008/2011 10 

document available 

in dms,court fee to 

be paid. 

U 
   

12 P K LENKA 82209/2025 09.10.2025 SA/165/1997 10 
 

U 
   

13 P K LENKA 82210/2025 09.10.2025 SA/165/1997 10 
 

U 
   

14 S K DAS 82211/2025 09.10.2025 WA/1172/2023 10 
 

U 
   

15 A MISHRA 82213/2025 09.10.2025 WP(C)/17233/2013 10 
 

U 
   

16 L SAMAL 82214/2025 09.10.2025 CRLMC/1146/2024 10 
 

U 
   

17 DURGA 82215/2025 09.10.2025 WP(C)/16864/2011 10 
 

U 
   

18 A T NAYAK 82217/2025 09.10.2025 FAO/491/2020 10 
 

U 
   

19 G R PATRA 82218/2025 09.10.2025 WP(C)/12348/2012 10 
 

U 
   

20 R SAMAL 82219/2025 09.10.2025 SA/259/1996 10 
 

U 
   

21 G R PATRA 82220/2025 09.10.2025 ABLAPL/1228/2022 10 
 

U 
   

22 S SAMAL 82222/2025 09.10.2025 CRLA/237/2020 10 
 

U 
   

23 S K NAYAK 82223/2025 09.10.2025 CRLLP/56/2022 10 
 

U 
   

24 A. MOHANTY 82258/2025 09.10.2025 WP(C)/27761/2025 7 
 

U 
   

25 D K NAIK 82261/2025 09.10.2025 WP(C)/23860/2023 10 
 

C 
   

26 D P DAS 82262/2025 09.10.2025 WP(C)/23008/2025 7 
 

U 
   

27 R C ROUT 82263/2025 09.10.2025 WP(C)/20239/2025 10 
 

U 
   

28 D BISWAL 82264/2025 09.10.2025 WP(C)/26726/2025 10 
 

U 
   

29 D BISWAL 82265/2025 09.10.2025 WP(C)/26729/2025 10 
 

U 
   

30 S K SAMAL 82267/2025 09.10.2025 WP(C)/23897/2025 10 
 

U 
   

31 M NAYAK 82269/2025 09.10.2025 WA/811/2025 10 
 

U 
   



32 T K JENA 82270/2025 09.10.2025 MATA/220/2025 10 
 

U 
   

33 SURENDRA DAS 82293/2025 09.10.2025 ABLAPL/1443/2025 7 
 

U 
   

34 SURENDRA DAS 82298/2025 09.10.2025 ABLAPL/10846/2025 7 
 

U 
   

35 B K SINGH 82299/2025 09.10.2025 WP(C)/26892/2025 10 
 

C 
   

36 S K DAS 82304/2025 09.10.2025 WP(C)/13725/2021 7 
 

U 
   

37 I PANDA 82318/2025 09.10.2025 WP(C)/20134/2024 10 
 

C 
   

38 P.K.PAL 82319/2025 09.10.2025 CONTC/4612/2025 10 
 

C 
   

39 S.K.TRIPATHY 82320/2025 09.10.2025 CRLA/1008/2024 10 
 

C 
   

    
Total  369 

     

N I C 

 


